
Government of Jammu and Kashmir 
Finance Department 

Civil Secretariat, Jammu 1
' 

Notification 
Jammu, the 281h March, 2018 

t46.- In exercise of the powers conferred by section 164 of the 
and Kashmir Goods and Services Tax Act, 2017 (Act No. v of 

the State Government hereby appoints the 151 day of April, 2018, 
date from which the provisions of sub-rule (ii) of rule 2 (other than 
(7}}, (1ii), (iv), (v), (vi) and (vii) of rule 2 of SRO notification No. 

8 dated 27.03.2018 are made applicable. /' 

By order of the Government of Jammu & Kashmir. 

Secretary, GST eoundl, New Delhi. 
A.ll ftnanoal Commissioners. 

Sd/-
(Navln K. Chaudhary), lAS 

Principal Secretary to Government 
Finance Department 

Oated:28.03.2018 

Pnndz,al Resident CommlssJcner, J&IC Government, New ~hi. 
Prindpal Secretary to Hon'ble Governor. 
All Prlnd~l Se~tarles to Govem~nt.. 

6, Prindpal Secretary to Hon'ble Chief Minister. 
7. Alf Commissioner/Secretaries to Go;,emment 
6. Oivisional Commissioner, Jammu/Kashmir. 
9. Exose Commissioner, J&.K, Sri nagar 
10. Commlssioner Col'J'Imerclal Taxes, l&.K Srlnagar. 'r 
I L AddtUonill eo~mlssloner, Comrnertlal Taxes (Mm) Jammu{l(~shm• • 
12 MDJt!omJJ commissioner, COmmerc);,) Taxes Tax Planning, l& • 
lJ. Pvt. Secretary to Hon'ble Flnonce Minister. 
14 Pvt. Secretary to Hon'ble Minister or State for Finilnce. 

Under Secretary to Government 
Finance Oepirtment 
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